255 Re: Adj, M.
MR, SPEAKER: No.
(Interruptions) **
MR. SPEAKER: No, I cannot.
(Interruptions)

"MR. SP!AKER:;H'&- qEa, 5‘& TAAT
BT 7T FT |

fJon't try to make my position small
(Interruptions) .

MR. SPEAKER: Ycu have forced

my hands. Now_ do not try ¢ put me
behind.

(Interruptions)

MR. SPEAKER: Do nct try to hus-
tle me either way.

(Interruptions)

WELH ARG ¢ W AE (FaF A
YT T A HF ATTL A< vE 2
AN aF TA7 & @7 ¥ A8 F¢
FIATE |

SHRI JYOTIRMOY BOSU: You
read out the motion.

MR. SPEAKER: Not allowed. (In-
terruptions)**

(Interruptions) **

PROF. K. K. TEWARY:
notice under Rule 184.
discussion. ..

I gave
We wanted

WTW WEAT . THIA AT, T,
g, w FifET Er OTEIE a4, m,
. F OANET FA F @ F A,
T. A, fearsmst@gagsm |

PROF. K. K. TEWARY: That is
all right. (Interruptiong)**

wea®w  wErEw
| qmAr {zar gt

W g g,
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(smman)+*

MR. SPEAKER: Nothing will go
on record without my permission.

12.15 hrs,
PAPERS LAID ON THE TABLE

PETROLEUM AND NATURAL Gas (AMDT.)

RuLes, 1981 AND NOTIFICATION UNDER

OILFIELDS (REGULATION AND DEVELOP-
MENT) AcT, 1948.

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI P. C. SETHI): 1 beg to lay
on the Table.

(1) A copy of the petroleum and
Natural Gas (Amendment) Rules,
1981 (Hindi and English versions)
published in Notification No. GSR
211(E), in Gazette of India dated
the 26th March, 1981, under section
10 of the Oilflelds (Regulation and
Development) Act, 1948.

(2) A copy of Notification No.
S.0. 219(Ey (Hindi and English
versions) published in Gazette of
India dated the 26th March, 1961
regarding enhancement of the rate
at which royalties shall be payable
in respect of mineral oils and
making certain amendments in the
Schedule to the Oilfields (Regu-
lation and Development) Act, 1943,
jssued under sub-section (4) of
section 6A of the said Act.

[Placed in Library. See No. LT=
2292/81].

CoMpaNIEs (ACCEPTANCE oOF DEpPOSITS)
Ampt, RULES, 1981

THE MINISTER OF LAW, JUS-
TICE AND COMYANY AFFAIRS
(SHRI P. SHIV SHANKAR): I beg
to lay on the Table a copy of the
Companies (Acceptance of Deposits)
(Amendment Rules, 1981 (Hindi and
English versions) published in Noti-
fication No. GSR 187(E) in Gazette

**Not allowed.

**Not recorded.



